8g9 Written Answers

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) and (b). A statement is placed
on the Table of the House.

STATCMENT

(a) At the Fourth Meeting of the
Water Resources Experts of India and
Pakistan held at Dacca in December,
1961—January 1962 last, it was hoped
that all essential data for projects of
mutual interest in India and Pakistan
would be exchanged. The Indian
Experts were, however, presented
with a new project with entirely
different concepts and water require-
ment3 for the Ganges Kobadak
Scheme, with a proposed barrage on
the Ganges, in place of the original
project which in the bulk depended
on pumped supplies. Mutually
nccepted river data for the Ganges in
India and Pakistan could also not be
exchanged, as expected, for want of
agreement of the Pakistan Engineers
to the usual method of estimating data
for days on which discharges were not
measured. Thus, though sustained
efforts were made on both sides and
significant progress was made result-
ing in a mass of data exchanged at
the Meeting, a full review after the
Meeting has shown that much addi-
tional data still remain to be exchang-
ed. The additional data and clarifica-
tions are proposed to be furnished by
correspondence and, if necessary, at
another Meeting.

(b) Does not arise.

Distribution of Krishna and Godawari
Waters

“175 f 8hri E. Madhusudan Rao:
1 Shri Vidya Charan Shukla:

Will the Minister of Frrigation and
Power be pleased to refer to the reply
given to Starred Question No. 422 on
the 20th November, 1061 and state:

{a) whether any further steps have
been taken by the Andhra Pradesh,
Mysore and Maharashtra Governments
in regard to the distribution of
Krishna and Godavari waters;
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(b) i so, the details thereol; and

(e) if the reply to (a) sbove b in
the negative the time by which an
amicable agreement will be arrived
at?

The Minister of Irrigation amd
Power (Hafix Mohammad Tbrahim):
(a) No, Sir.

(b) Does not arise.

(c) After receipt of the report ef
the XKrishna Godavari Commission,
which is expected in July, 1063,
further steps will be taken to arrtve
at a settlement.
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Manufacture of Composite Ceaches aé
Perambur

*179. Shri P. C. Borooah: Will the
Minister of Raftways be pleaged to
state:

(a) whether there is a scheine o
manufacture composite first and third





